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(d) if so, the nature of the decision *

taken thereon?

The Deputy Minister in the Minis-
try of Education (Shri Bhakt Dar-
shan): (a) and (b). Seven State Gov-
-ernments have so far replied as under:

1. Assam: Has no objection to the
proposed legislation.

2. Jammu and Kashmir: Agrees
in principle to the adoption
of the various provisions of
the Bill and intends to intro-
duce thc same in the State
Legislature in due course.

8. Madhya Pradesh: Generally
agrees with the provisions
contained in the Bill.

4. Maharashira: The matter is
receiving attention.

5. Punjab (before re-organisa-
tion): Agrees in principle with
the proposal: will adopt the
same after the Bill has been
enacted by Parliament for
Union Territories.

6. UP. No comments. (The State

Government has again been
addressed).
7. Madras: Has drafted a more

comprehensive Bil  flor the
purpose and sent it for the
previous sanction of the Pre-
sident before introduction of
+he State Legislature.

(¢)- and (d). 'The Manipur Ad-
ministration has introduced a Bill for
the purpose in the Manipur Legisla-
tive Assembly. So far as other Union
Territories arc concerned, the matter
is under consideration.

Raid by Mizo Hostiles on g Police
Camp at Jaygunpuri
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Shri S. C. Samanta:

Shri Subodh Hansda:

Shri M. L. Dwivedi:

Shri S, M. Banerjee:

Shri Bade:

Shri Hukam Chand
Kachhavaiya:

Shri Vishwa Nath Pandey:

Shri H. C. Linga Reddy:

Shri Onkar Lal Berwa:

Will the Minister of Home Affairs
be pleased to state:

(a) whether it is a fact that 60 arm-~
er Mizo hostiles raided a police camp
at Jaygunpuri in Cachar district
bordering Mizo Hills district and
1red heavily on it on the 27th Sep-
tember, 1966 resulting into the death
of three Police constables and in-
juries to 11 others;

(b) if so, the broad details of the

incident; and

(¢) the action taken or proposed to
be taken in the matter?

The Deputy Minister in the Minis-
try of Home Affairs (Shri Vidya
Charan Shukla): (a) and (b). On the
26th September, 1666 at about 02.30
hours about 100 Mizo hostiles attacked
Police outpost at Joyrampunji in
Cachay District bordering Mizo Hills
District with rifles, grenades and
automatic weapons. The hostiles took
position on thuee hillucks surrounding
the outpost and fiued about 2,000
rounds. Exchange of fire between our
armed Police and Mizo hostiles con-
tinued til] 0700 hours. As a result of
the encounter threc constables died
and eleven were irjured. Four Mizo
hostiles ‘were reported to have been
killed and six injured were seen be-
ing carriad away.

(c) Stringent security —measurgs
have been enforced tc preveng recur-
rence of such incidents.





